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Shri Y. B. Chavan: It is not true.
I can say that all helicopters do not
go to that necessary height. It is not

a correct statement that they are of
np use.
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[(a) The Executive Council of the
Children’s Film Society has consi-
dered the reports of the Government’s
Officials.

(b) Action in pursuance of such
consideration is to be taken by the
Exelutive Council of the Society and
it is understood that it is being taken.]
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Shri Ansar Harvani: Is the Gov-
ernment aware that the executive
committee of the Children’s film
society was responsible for the mal-
administration of the society and is
there any proposal to remove the
executive and form a new executive
for this organisation?

Shri Sham Nath: It is very difficult
to say that the executive council was
responsible for all these irregularities,
But they have considered the reports
which our officers have submitted to
them. We will not see how far the
action taken by the executive council
on the officer’s reports is satisfactory.
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Will the Prime Minister be pleased
to state:

(a) how many Indian nationals
have reached India from the Portu-
guese-controlled territory of Mozam-
bique and how many are yet to
come; and

(b) whether it is a fact that all the =

assets of the Indians in Mozambique
have been frozen and that the repat-
riates were not allowed to take money
with them except meagre pocket ex-
penses?

The Deputy Minister in the Minis-
try of Externa] Affairs (Shri Dinesh

Singh): (a) Nearly 2,300 persons
from Mozambique have reached
India, About 300 persong still re-

main there and are likely to reach
India in April

(b) Yes, Sir. The properties and
assets of the Indian nationals still
continue to be frozen. The agree-
ment reached between the Govern-
ment of India and Portugal stipulated
that the Indian nationals would be
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allowed to repatriate their assets,
the sale-proceeds of their properties
and cash upto £200 (Sterling) per
person. The Portuguese authorities
have not implemented the agreement.

Shri P. R. Chakraverti: May I know
what steps are being taken to release
those frozen assets and also to realise
compensation for the same?

Shri Dinesh Singh: We are pres-
sing the Portuguese Government
through the UAR Government for this
purpose.

Shri P, R. Chakraverti: In consi-
deration of the fact that these Indian
residents had been living there for
generations together, will Government
approach the United Nations to
persuade Portugal -to treat them
humanely and mete out justice to
them?

Shri Dinesh Singh: At the moment,
we are pursuing this matter through
the good offices of the UAR Govern-
ment.

Shri Subodh Hansda: The hon.
Minister has stated that there are still
about 300 Indians to be repatriated.
May I know whether it is a fact that
there are many Indians who could
not purchase the tickets for repatria-
tion, and if so, what steps Govern-
ment are taking to help them to pur-
chase tickets?

Shri Dinesh Singh: Since the
Portuguese had frozen the assets, some
of the people had found it difficult to
purchase tickets, and in that case we«
help them to purchase the tickets.

Shrimati Savitri Nigam: May
know whether the children of the
Indians who have been born over
there have been snatched away . by
the Portuguese Government?

Shri Dinesh Singh: I do not think
that they were snatched away. The
question arose whether the Portuguese
could give them Portuguese nationality
or not becauge in the decree that they
had passed, namely Decree No, 44416,
they had denied Portuguese nationali- -
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ty to the children of Indian citizens
born in Portugal. Later on, by the
diploma they had again restored
“ortuguese nationality, but if the
parents are coming away, then the
children also come away.
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Shri S. C. Samanta: May I know
whether any corppensation for immov-
able property also has been asked
for?

Shri Dinesh Singh: Yes; it is the
immovable property which has been
frozen, and we are asking that to be
released.

- -

Shri Indrajit Gupta: Is it a fact, as
was reported in the press, that some of
these refugees have claimed compen-
sation fur the property which they
had left behind, from the Government
of India, on the ground that their
eviction is a consequence of the Indian
action in Goa?

Shri Dinesh Singh: I do not know
whether any compensation as such
«as asked for. This was brought to
-ur notice, and we were requested to
»ress the Portuguese Government.

Shri D, C. Sharma: May 1 know
whether Government had received any
application from any of the repatriates
for assistance in their rehabilitation in
¢his_country?

Shri Dinesh Singh: Yes, and this
matter is under discussion with the
Government of Gujarat to which
State most of these people belong.
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Shri Hem Barua: Arising out of
Shrimati Savitri Nigam’s question,
may I know whether it is not a fact
that some of these Indian nationals
repatriated from  Mozambique are
separated from their children, who
according to the Portuguese laws are
Portuguese children, and if so, may I
know whether this aspect of the prob-
lem has been brought to the notice of
Portugal and a remedy sought?

Shri Dinesh Singh: The term
‘Children’ is a general term; the child
may be of 25 yearg or it may be a
young child, But we have not come
to know of any case where the child-
ren have been forcibly kept by the
Portuguese.

Shri Hem Barua: Will you pleased
enquire?
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Handing over of Equipment by
Chinese

+

437, Shri Bhakt Darshan:
"\ Shri Bhagwat Jha Azad:

Will the Prime Minister be pleased
to state:

(a) whether the handing over of
Indian Military equipment to an
Indian civilian party at Darrang
Dzong was filmed by the Chinese; and

(b) whether the Indian civil party
objected to the filming of the oc-
casion?

The Deputy Minister in the Minis-
try of External Affairs (Shri Dinesh
Singh): (a) Yes,

(b) The filming was done against
the wishes of the party.
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Shri Tyagi: Do Government appre-
ciate that according to old army con-
ventions such deliveries of arms are
not taken from the enemy unless it be
in accordance with any terms of treaty
or truce? How did Government allow
their people to take delivery of the
arms from the enemy in this manner?

Shri Dinesh Singh: These ecquip-
ments were stored by the enemy at
one place. If we had not taken posses-
sion of them, they would have got
distributed to wrong hands and bad
use may have been made of them. We
only took possession of them so that
they did not go into any misuse.

Shri S. N. Chaturvedi: May I know
why our Army authorities agreed to
this take-over when it was clear that
this was being done only for the pro-
paganda purposes by the Chinese and
only junk was being returned?

Mr. Speaker: That has been explain-
ed.

Shri Hari Vishnu Kamath: Are Gov-
ernment aware that pictures of scenes
of fraternisation of departing Chinese
with the local tribals have appeared
in some Indian journals and weeklies?
If so, were they given by the Press
Information Bureau or by some other
government agency to them?

Shri Dinesh Singh: Is the hon, Mem~
ber implying that we gave these pic-
tures?

Shri Hari Vishnu Kamath: Pictureg
of fraternisation of the Chinese with
the local tribals when they were
departing from that area have ap-
peared in Indian journals, and
pictorials weeklies. If the Govern-
ment have given these pictures for
publication, why did they do so? It
has had a disastrous effect on the
people. The people there are shown
as happy and laughing, smiling and
joking with the Chinese.

Shri Hem Barua: Dancing with
girls,





